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central Administrative Tribunal
Principal Bench; New Delhi

O.A. No. 1863/95

New Delhi this the 4th day of October i999

Hon'ble Mr. Justice V. Rajagopala Reddy, VC (J)
Hon'ble Mrs. Shanta Shastry, Member tAj

Paramjit Kaur,

Data Entry Operator,
Grade-B, Air Headquarters (Computer Centre)
Subroto Park, Ministry of Defence,
Govt. of India, New Delhi.
R/o C-276, Albert Square, DIZ Area,
Opposite Police Station, Mandir Marg,
New Del hi . . i,

.  ..Applleant

(By Advocate: None)

Versus

1 . Union of India through the Secretary,
Ministry of Defence, South Block,
New Del hi.

2. J.S. (Training) C.A.O.,
Ministry of Defence,
C-2, Hutments, New Delhi.

3. Shri Kanchhid Singh, D.E.O.,
Grade-D, Air Headquarters,
Subroto Park, New Delhi.

4. Shri Mohan Babu, D.E.O. Grade-D,
Air Headquarters, Subroto Park,
New Del hi. ^ ^

...Respondents

(Shri Trilochan Rout, Sr. Administrative
Departmental Representative)Reprfesentati ve)

ORDER (Oral)

Bv Reddv. J.-

None appears for the applicant. Heard the

departmental representative on behalf of respondent

No^ 1 & 2. None appears for respondent No. 3&4.

2. Since the matter is of 1995, we have

decided to dispose of the OA on merits.
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3, T.e applicant was worKing as Data Entry
.  Grade 'B' m the Armed Forces Hqrs, Newoperator for promotion as Grade

o iH-i She became eligTbie tor mDelhi. thA

KiOA of the applicant is that,  , The grievance of tne apw

.espondentS Ho. iAE^ .Ghor^n, her ciaimfor promotionpromoted i^^juhiorsRespohdehts HO. A A 5.
mat as the promotion is on the basisis also her case that as tne p

p, seniority-cum fithess ahd the appiicaht beihG a
s, .c 3 in the seniority i.st and respondents 3 .
pern, at sr. Ho. iA A iS they couid hot have been
promoted. The departmental representative, however,
spbmits that odt Of the four vacancies that arose m

j  ACrMw Q c candidates

1994, two vacancies were reserved for S. .
and remaining two were for general category.
above two SC vacancies were carried forward

which have remained unfilled,earlier year which nave

Q & 4 are SC candidates and they haveRespondents No. 3 &

in the said posts as they were foundbeen promoted m tne sdiu ^

fit. In the remaining two vacancies the seniors
the applicant Smt. SK Kumra and Shri R.K.
were at Si. No. 1 ^2 were appointed. As the
applicant was at SI No. 35he was not considered for
promoti on.

4, The promotion to the post of DEO Grada-D
r.+- -i A the promotion was on the

is a non-selection post i.e. the pr

pasis of seniority-com-fitness. Out of four vacancies
the respondents have promoted Respondents 3 and 4 in
the two vacancies which have been reserved for SC
candidates, though they were the juniors of the
applicant. In the circumstances, the applicant cannot
mahe any grievance for promoting Respondent 3 A 4
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iunior to^^as they have beenthough they are J ^ ^ qc
promoted ,n the post^wh^ch have been reserve
categories.

,  in the circumstances, we do not f,nd any
.erit in the OA. The OA is accordin.iy dismissed. No
costs.

(Mrs. Shanta Shastry)
Member (A)

(V. Rajagopala Reddy)Vice-chairman (J)

CO


